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2 CP 98/2018 in OA 20/2013

ORAL ORDER
Pronounced by Hon'ble Mr. P. Madhavan, Member(J)
This contempt petition 1s filed alleging wilful disobedience of the order of
this Tribunal dated 04.04.2017 in OA 20/2013.
2. CFA represented by junior counsel. Learned counsel for the respondents
present and submits that WP 22370/2018 has been filed by the respondents against
the order of this Tribunal in OA 20/2013 and the Hon'ble High Court has stayed

the matter by order dt. 03.09.2018.

3. In view of the above, CP is closed.
(T. Jacob) (P. Madhavan)
Member (A) 26.10.2018 Member(J)

AS



